NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX., NEW DELHI

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

(Technical)

DAILY CAUSE LIST DATED 29.07.2021 (THURSDAY)

For Directions

COURT —III (VIRTUAL MODE)

10:30 AM

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App (AT) | J.K. Jute Mill Mazdoor Morcha Nishat Ahmed Abhijeet Sinha
(Ins) No. 82 of Vs. Tarun Mehta
2017 Juggilal Kamlapat Jute Mill Company C. S. Chauhan
Ltd.
2. Comp. App. (AT) | Edelweiss Asset Reconstruction Aditya Vashisth Shivambika Sinha-
(Ins) No. 1185 of | Company Ltd. R1
2019 Vs. Shashank Agarwal-
Golden Glow Estates Pvt. Ltd & Anr. R2
Sanjay Bhat-RP
3. Comp. App (AT) | Sansing Ltd. Nandivi Sharma Krishanraj thakur
(Ins) No. 1274 of | Vs.
2019 APL Metals Ltd.

For Admission (Fresh Cases)

4. Comp. App. (AT) | Sanket Sandeep Chinchankar Mithun Shashank
(Ins) No. 532 of Vs.
2021 Alpine Stampings & Ors.
5. Comp. App. (AT) | Laxsons (India) Pvt. Ltd. & Ors. Mayank Jain Akash Agarwal
No. 64 0f 2021 Vs.
Urvashi Khater
6. Comp. App. (AT) | Laxsons Properties Pvt. Ltd. & Ors. Mayank Jain Akash Agarwal
No. 65 0f 2021 Vs.
Urvashi Khater
7. Comp. App. (AT) | Manila Resorts Pvt. Ltd. Sakshi Mehley
No. 80 of 2021 Vs.
Sunil Jagoria & Ors.
8. Comp. App. (AT) | Shailesh P Gonawala & Anr. Garima Bajaj Dhiren R Dave
No. 81 of 2021 Vs.
Shree Saisang Associates Pvt. Ltd. &
Ors.
9. Comp. App. (AT) | Lasa Supergenerics Ltd. CS Ashish O.
No. 82 of 2021 Vs. Lalpuria




For Admission (After Notice)

10. | Comp. App. (AT) | Canara Bank Anju Jain Jitender Singh
(Ins) No. 76 of Vs. S.D. Singh
2021 Valley Iron & Steel Co. Ltd. Drabesh Jha
Shweta Sinha
11. | Comp. App. (AT) | Assistant Commissioner of State Tax Maulik Nanavati Sandeep Bajaj
(Ins) No. 231 of | Vs, Soayib Qureshi
2021 State Bank of India & Anr. Ajay Sharma
Mamta Binani-R3
12. | Comp. App. (AT) | Deputy Commissioner of State Taxes & | Aakash Varma Abhishek Anand
(Ins) No. 336 of Excise (Himachal Pradesh) Kunal Godhwani
2021 Vs.
Sanjay Gupta, Liquidator
13. | Comp. App. (AT) | Howrah Mills Company Ltd. Hasan Murtaza Smriti Churiwal
(Ins) No. 339 of Vs. Utsav Mukherjee
2021 JM Financial Asset Reconstruction Jaiveer Kant
Company Ltd.
14. | Comp. App. (AT) | Rahul Arunprasad Patel Heena George Prakruti Josh
(Ins) No. 346 of Vs. adhika Gautam-R1
2021 Invesco Asset Management (India) Pvt. Ishan Shah-R2
Ltd. & Anr.
15. | Comp. App. (AT) | G.L. Engineering Industries Pvt. Ltd. Neeha Nagpal Mohit D. Ram
(Ins) No. 431 of | Vs.
2021 Supreme Engineering Ltd.
16. | Comp. App. (AT) | Sudeshgupta Iswar Mohapatra Lugman S. Hasan
No. 218 0f 2020 Shareholder & Director of Ajit Sharma-R2
Choice Automobiles Pvt. Ltd.
Vs.
Registrar of Companies & Anr.
17. | Comp. App. (AT) | Manoj Majumder Sujoy Chatterjee
No. 234 0f 2020 Vs.
Registrar of Companies, West Bengal &
Anr.
For Hearing
18. | Comp. App. (AT) | UCO Bank ParthaSil Surjan Singh
(Ins) No. 709 of Vs. Shekhawat
2020 Deegee Orchards Pvt. Ltd. Adith Nair
19. | Comp. App. (AT) | Kedrion Biopharma INC. Gunjan Sinha Jain Jayant Mehta
(Ins) No. 981 of | Vs. Aditya Ghadge
2020 Wizaman Impex Pvt. Ltd. AT Patra
Karan Khaitan
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Officiating Chairperson

-sd/-
Registrar



http://www.nclat.nic.in/

